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were persons involved in large scale vi0-
lence, arson, looting or manufacture of ex-
plosives. 

,. [TianslationJ 

GoVernment Accommodation for Non-
Gazetted EmpIoyHa of Deihl Police . 

1567. SHRI RAM NARAIN BERWA' 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the number of Government accom-
modation for the non-gazetted employees of 
Delhi Police; . 

. , 

(b) the number of Government accom-
modation constructed during each of the last 
three years; , 

(c) the number of policemen out of the 
total non-gazetted staff who have been allot-
ted Government accommodation; and 

(d) the steps taken to construct more 
quarters in order to provide accommodation 
to the remaining staff? 

THE MINISTER Of. STATE IN THE 
MlNlSlRYOFPARlIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SRRI M.M. 
JACOB): (a)Th .... are 8422 sets of quarters 
for the non-gazetted employees of Delhi ' 
Police. 

(b) 381 GeM. quarters of variOus cat. 
gories and barracks for 200 persons we;e 
constructed from 1988-89 to 1990-91 while 
597 quarters and barracks for 60 persons 
have'been constructed during year , 1991-
92. 

(c) 8352 members of Delhi Police have 
been allotted Government accommodation. 

(d) ConstructlC:ln of 735 GeM. quarters 

and baI'r-=ks for accommodating about 500 
persons is under way. . 

~rtlme Allowance to ~Ihl Police 
Personnel 

1568. SHRI RAM NARAIN BERWA: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

<a) whether eight hours duty have been 
perscribed in the Delhi-Police; 

(b) if so, whether the Delhi Police per-
sonnel performing duties for more than eight 
hours are paid any overtime allowance; 

(c) if not, whetherthe Government pro-
pose'to provide over-time allowance to the 
Delhi Police personnel like other Govern-
ment empbyees; and . 

(d) if not. the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARLIAMENTARYAFFAIRS 
AND MINISTER OF STATE IIt"THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB) : (a) Yes, Sir. 

(b) to (d). On Several occasions, the 
Delhi Police personnel from the rank of 
Constable to that of Assistant Sub-Inspec-
tor. Who perform duty for more than 8 hours 
are paid food allowance at the rate of As. 10 
per day up to 25 days in a year. Compensa-
tory pay for one month Is also paid from the 
, rank of cOnStabie to that of Inspector in lieu 
of holidays. 

[EngUsh] 

, " 

DeveJopment of Flsherle.ln Or .... 

1569. SHRI GOPI NATH GAJAPATHI: 
Will, the Minister of AGRICULTURE be 

, pleased to state: 
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(a) whether there is an immense scope 
forrearingfishinHirakudreservoirandChilka' 
Lake in Orissa; 

(b) if so, the steps taken to explore the 
possibility; 

(c) whether any scheme is proposed to 
be launched shortly; 

(d) if so, the assistance proposed to be 
given to Orissa in this regard ; and 

(e) if not, the steps proposed to betaken 
to optimise the fish yield from this reservoir 
and lake in Orissa. 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPAlL Y RAMACHANDRAN) : (a) 
Yes, Sir. 

(b) The Central Inland Capture Fisher-
ies Research Institute (CICFRI) of Indian 
Council of Agricultural Research has reo, 
cently carried out the survey o~ fisheries 
potential of Hirakud resorvoir. The per hec-
tare yield of fish production of the reservoir is . 
low against the State level and national level 
average. Area along the Chilka lake in the 
districts of Ganjam average. Area along the 
Chllka lake in the districts of Ganjam a~ 
Purl is being developed for prawn farming 
under Centrally Sponsored Srackishwater 
FIsh. Farmers' Development Agency 
SCheme. 

, (c) to (e). On the basis of CICFRI report 
on Hirakud reservoir, State Government of 
Orissa has been requested to formulate a 
scheme in consunation with National Coop-
erative Development Corporation for the 

I development of fisheries In the reservoir. 

.... hroom Productfon 

1570; SHRI GOPI NATH GAJAPATHI: 

Will the Minister of AGRICULTURE h 
pleased to state: 

(a) whether there is a great scope for 
increasing mushroom production in the 
country; 

(b) if so, the steps taken in this direction 
so far; 

(c) whether the Government have any 
specific proposal to give a boost to mush-
room cultivation in Eighth Five Year Plan; 
and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALLY RAMACHANDRAN): ,Cal 
Yes, Sir. 

(b) to (d). Government of India with 
Dutch assistance has established infrastruc-
ture facilities for production of mushroom in 
the states of Himachal Pradesh, Uttar 
Pradesh and Karnataka. A Central SecIor 
Scheme with an outlay of As. 15 I~ has 
been ,proposed to boost mushroom cultiva-
tion in the potential states during 1992-93. 

NDDB ProJects In Or .... 

1571. SHRI GOPI NATH GAJAPATHI: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) wheth~r the National Dairy Deve1op-
ment Board (NODS) propose to set up some 
projects in Orissa; and . 

(b) if so, the places where th ... proj-
ects are proposed to be set up? 

THE MINISTER OF STATE If THE 
MINISTRY OF AGRICULTURE (SHRI 
K.C.lENKA): Ca> There Is no proposal at 
present under consideration d the Nationa' 


